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which will come in courae of pay-
ment during the year ending the
31st day of March, 1068, in respect
of ‘Capital Outlay of the Ministry
d Hm .>”

MrnmaT™y or INpusTRY

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
ing on the Demands for Grants under
the control of the Ministry of Indus-
try. Six hours is the time allotted for
this discussion. Those hon. Members
who want to move their cut motions
will please send in their chits to the
Table indicating the numbers of the
cut motions that they want to move.

Dumano No. 57—MINISTRY oF INDUS-

TRY
. Deputy-Speaker: Motion
moved:
“That a sum not exceeding

Rs. 3435000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Ministry of Industry’.”

Drmanp No. 58—INDUBSTRIES

Mr. Deputy-Speaker: Motion
moved:

“That a sum not exceeding
Rs. 16,97,00,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March 1965, in respect
of ‘Industries’”

Denvaxp No, 50—Sary

Mr. Deputy-Speaker:
moved:

“That a sum not exceeding
Re, B81,35000 be granted to the
Preeident to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the

Motion
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31st day of March 1965, in respect
of ‘Salt’.”

Duxarwp No. 60—Orazz Rrvasus Ex-
PENDITORE OF TNz Mivmrey or Im-
DUSTRY

M. Deputy-Speaker: Motion
moved:

“That a sum not exceading
Rs. 28,52,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Other Revenue Expenditure of
the Ministry of Industry’.”

DrMAND No. 128—CAPITAL QUTLAY OF
THE MINTETRY o INDUSTRY

M. Deputy-Speaker:
moved:

Motior

“That a sum not exceeding
Rs. 2,86,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1985, in respect
of ‘Capital Outlay of the Ministry
of Industry’”

Shri Dinen Bhattacharya: Mr. De-
puty-Speaker, Sir, we are now dis-
cussing the Ministry of Industry in
which, in the later part of last year,
several reorganisations took place.
This Ministry is 8 very important one.
It has got a great bearing on our
national economy. Therefore, its per-
formance and its functioning should
be wel] scrutiniseq when passing these
Demands for Grants.

In the report -ecirculated by this
Ministry it is stated that this Ministry
formulatgs the general mdustrial poli-
cy and ig responsible for active promo-
tion of industrialisation of the country
by encouraging orderly development
of large and small scale industries
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both in the private and in the public
sector. The industrial policy resolu-
tions which were adopteq in 1948 and,
subsequently, in 1966 are jts guiding
lines, Let us see whether this Minis-
try has acled as per the principles
laig down in these indusirial policy
resolutions. ] think if I mention cer-
tain points with regard to that it will
not be irrelevant.

One of the objectives of the indus-
tria] policy resolution is to reduce dis-
paritieg in income ang to prevent the
growth of capita] and concentration of
economic power in the hands of fewer
individuals. From available data and
statistics it is now crystal clear that
the industrial policy resolution has
long before been shelved by the Gov-
ermment. The Government has not
only now, but from long before, be-
gun to orient its industrial policy in
favour of big business and big indus-
trialists. The fact that after 13 years
of planned development Government
had to come forward with a proposal
to appoint a Monopoly Commission
to go into the question of monopoly
and concentration of economic power
in a few hands ig an eloguent testi-
mony to the wrong economic and
industria] policy pursued by the Gov-
emment for the last thirteen years.
Although the Government have been
periodically asserting and re-asserting
a socialistic goal and our Constitution
expects the State to curb the growth
of concentration of power in the
hands of a few people, a]] that has
happeneq during these years is quite
the reverse of the direction given by
the Constitution and the Industrial
Policy Resolution, The Government
hag not yet come forward with the
report that has been submitted by
the Mahalanobis Committee. But from
the short report that has appeared in
the newspapers it iz found that in the
year 1960-61 the tota] number of com-
panies having a paid-up capita] of less
than Rs. 3 jakhs constituteq 86 per
cent of the tota] number of companies
at work during that year. But they
accounted for not more than 14:8 per
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Jor wranss 3yn
cent of the total paig up cepital On
the other hand, companies with a paid
up capital of Rs, 50 lakhs and over
formed only 1'6 per cent of the total
number of companies but accounted
for as much as 53 per cent of the total
paid up capital.

If we loak into the profit aspect of
the industries in the private sector,
what do we find? A preliminary sur-
vey of industrial profits in 1982-63
made by the Economic Times reveils
that the profits before tax increased
by about 30 per cent while the capital
employed in thig showeq a rise of
about 8 per cent. The preliminary
survey is baseq on the accounts of 183
large companies which are distributed
over almost all important industries
in India and the combined results of
the survey can be expectej to be
broadly representative of the entire
corporate sector in the country.

Those 183 companies earneq Rs. 128
crores as profits in 1962-63 after pro-
viding for depreciation, interest charge
and managing agency remumeration.
The corresponding figure for the pre-
vious year was Rs 113 crores. The
rate of increase in profits in 1962-63
was 13-2 per cent. While this is the
trend in the industrial sector, Govern-
ment is still continuing its policy of
giving more and more concessions to
the big industries, both foreign and
Indian.

Now, let us for a moment look into
the Mid-term Appraisa) of the Third
Plan. It is stated at page 3 that though
many important tasks were assigned
to the private sector, the progress on
the part of private industries has lag-
ged behind in a number of key areas,
such as alloy steel, steel castings,
cement, paper and newsprint, fertilis-
ers and chemical industries. These
shortfalls wil] have repercussions oa
future development, ang it lg neces-
sary t0 devise appropriate means for
ensuring that major targets assigned
to the private sector are in fact realls-
ed in keeping with the requirements-
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af the economy and the ‘scheme of the
Plan. Again, at page 10 it ig stated:

“In the private industria} sector,
judging from data relating to capi-
tal issues, banks ang other insti-
futiona) credit to industry, imports
of capita] goods, etc, aggrcgate
investment in the first two years,
though not the pattern, seems to be
more Or Jess in tune Wwith the
amounts envisaged for the five-
year period”

In spite of these concessions, as stated
in the Mid-term Appraisal, the per-
formance of the private sector was
mot up to the mark, though the full
targeted amount for the Thirq Plan
was already investeq there. At a
meeting of the Cloth Dealers Associa-
Gon in Delhi, the Minister without
Portfolio, Shri La] Bahadur Shastri,
made a speech where he dealt with
¢he production of cloth. In the course
af his speech he said that while by
the end of the Third Plan period the
autput should be increaseq by 20 per
cent over the production in 1960-61,
not much progress has been made jn
that respect. The cloth production in
July 1963 was 417 million yards as
against 438 million yards in July 1962.
This is the position with regard to the
production of cloth. There are hun-
dreds of examples of this type where
it will be founq that there is serious
shortfa]]) and less production in spite
of so many concesslons given by the
Government to the private sector,
both Indian ang foreign.

Then I will say something about the
lcensing policy of the Government.
The Government’s licensing policy 18
also always directed towards giving
favour to the big business. Very re-
cently the Government had raised the
exemption limit from Rs. 10 lakhg to
RBs. 25 lakhs. It is said that this rais-
ing of the exemption limit will help
the medium and the small-scale in-
dustry but the result which will be
evident some time afterwards will
Be contrary. The gmall-scale and me-

dium entrepreneurs will not be bene-
fiteg by this concession. Those big
industrialists who are already having
big hold in the industria]l flelq will
get the benefly of the Jﬂt.m; ot the
exemption limit,

1 have got no time to go inté the
details of the policy regarding the
granting of licences and I may men-
tion here only certain points from
which it will appear in what direction
the Government is moving. I could
have given you hundreds of examples.
However, I will refer to only one
thing. In reply to a question asked in
this House by the hon. Member, Shri
Banerjee, Shri Kanungo, the hon.
Minister, himself gave the figures of
how the licences are distributed. In
the course of his reply he sald thas
the Birla group receiveg 29 licences
in 1960, 28 in 1961 and 24 in 1862; the
Tata group secured 10, 20 and 10 res-
pectively during the same peried; the
Mafatlal group 1, 3 ang 8; the Wal-
chand group 4, 8 and 1 ang the Shri
Ram group 6, 8 and 3 respectively. In
this way it can be shown that the
whole policy of the Government so
far as the granting of licences is con=
cerneq is directed with the view that
big industrialists may get the benefit
ang they may have their full control
over the whole industria), sector of
our country,

So, I cannot agree with those who
say that the Government has done
something commendable by liberalis-
ing the policy of granting licences by
raising the exemption limit. This is
nothing but bogus. It will not in any
way help the medium or the small-
scale industries or the development of
our industry in a planned way.

It is stateq that there are problems
facing the country regarding the deve—
lopment of industries. I also admit
that there are problems. But in this
way, that is, by giving concessions
ang helping the monopolists to con-
centrate economic power in their
hands, Government cannot change the
economic situation in our country, The
concessions are given. But sti]l the-
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full capacities of the industries are not
utilised. = There may be caseg of
shortage of raw materials—I agree—
and there may be cases of shortage of
foreign exchange but there are cases
of sabotage and wilful curtailment in
the production capacity ang that was
substantially proved last year when
the Vivian Bose Commission’s Report
wag discussed in this House. The cor-~
ruption is there inside the big indus-
trial houses. Government did not do
anything to effectively to check those
corruptions. The Vivian Bose Com-
mission’s Report came out but nothing
effective has been done so far. After
the things that were enlightened in
the Report and the things that were
suggested sometime after, it has been
learnt that an Inspector has been ap-
pointed to enquire further into the
matters of Dalmia Jain Company. I may
mention his name also here. He is
Mr. S. P. Chopra. Is it not a fact that
so many cases are pending against
him? How can this gentleman against
whom so many serious charges are
pending be entrusted with that task
of making a further inquiry against
that business house which has been
substantially proved as corrupt? Is it
not a fact that this gentleman, in 1947,
withdrew a sum of Rs, 20,000 on ac-
count of the New India Insurance
Company from the then Imperial Bank
of India, Lahore, as an officia] liqui-
dator, ang is it not a fact that he did
not disclose this amount in the return
which he submitteq to the Registrar,
Joint Stock Companies, Jullundur? Is
it not a fact that the Government of
India did not wish to proceed against
Mr, Chopra because the Government
will lose , . .

Mr_ Deputy-Speaker: No names

should be mentioned here,

Shri Dinen Bhattacharya: These are
official cases pending against him. I
can cite many other examples,
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Mr. Deputy-Speaker:
Member may conclude now.

Shrl Dinen Bhattacharya: 1 have
taken only 15 minutes.

The hon.

Mr. Deputy-Speaker: He hag taken
20 minutes,

Shri Dinen Bhattacharya: I
take another 10 minutes,

will.

Sir, how one could expect that he
will deliver good? He is drawing
daily Rs. 180 as his daily allowances.
I say, he will never submit hig re-
port. He will always draw that.
money and he knows that as long as.
he can continue in this inspection
work, he will get that money. That is
assured. So, this way you cannot do
any good to our country, to our in-
dustries and to our economy, Please
have courage to investigate into these
big houses, Long before, the mischief
of Birla house was published but the
Government did not care to take any
action against Birla house. I say,
come forward, be straight-forward,
and if you want to build up your
country, check this corruption. Only
by giving concessions and pacifying
foreign and Indian big business houses
you cannot build up your economy in
spite of all your good wishes and big
assurances.

17 hrs.

Then, I come to the performance
of the Ministry in the matter of the
utilisation of the production capacity
in our country. I know of cases
where the particular factory or con-
cern can raise its production capacity
and can diversify its production if
only Government come forward and
give them financial and materigl help.
For instance, take the case of the belt-
ing industry in West Bengal, In my
constituency there are so many belt-
ing factories which may be called
gmall-scale factories. These factories
are now almost at a standstill condi-
tion and they cannot produce to the
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full capacity for want of financial
help. In the meantime, Government
have given fresh sanction to the
foreign firm of Dunlops for manu-
facturing rubber belts, V-belts etc, 1
would like to know also why thay
have given a further sanction to
"Messrs. Freiner and Co., of Madras
to produce belting Why the
“Government should not come forward
with financia] assistance for the deve-
lopment of those small-scale belting
factories, that is, the indigenous belt-
ing factories, so many of which are
-existing in our place?

Same ig the position in regard to
engineering concerns. 1 know of
several cases where a bit of help from
Government could result in produc-
“tion of items which could not be pro-
«duced even in the big factories. If
anyone were to come to Howrah, he
‘would see a lot of these small-scale
engineering units. Government have
not given any help to them to build
-up ‘these small-scale engineering units,
During the last Great War and after-
wards energetic people built up these
industries themselves. There are so
many of them, but they are not able
to run their factories for want of fin-
ancial help, for want of raw materials
and they also are being pushed aside
by the big industrialists from the mar-
ket. There is alsp the question of
power shortage Still, a gesture of
-a bit of financia] and other material
-asgistance from Government can help
them and they will be able to really
‘deliver the goods in the matter of in-
-dustrial development.

I can cite so many such instances.
“Very recently near Calcuita, in the
24-Parganas, there were about 350
factories started to meanufacture nails
from iron. But they had to be wound
up because they were pushed out by
the big manufacturers, and they could
mot compete with the big manufactu-
rers and they were finished,
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If Government are true to their as-
surance then they must be homest
with these small-scale industrialists,
Buaranteg them the market, give them
financial help and help them to get
raw materials in time.

Then, there is the question of hand-
looms angd powerlgoms. T know the
case of Punjab npsieries. They are
facing a serious crisis because they
are not getting wool. Throughout the
country, the handloom weavers are
facing a serious crisis for years. In
West Bengal, particularly in the
Hooghly distriet, there are about 10,000
handloom weavers, Only a few days
back, 1 had approached the Indus-
tries Minister o West Bengal, Shri
Tarun Kanti Ghosh, and 1 found that
he was very sympathetic, but ulti-
mately he said ‘What can I do? The
West Bengal Government jg; not get-
ting adequate supply of yarn from the
other States.’, In our State, there is
only gne factory, at Kalyani, produc-
ing yarn. That is the only source of
getting yarn for the handloom
weavers. Why not we start more yarn
producing factories there? Two years
ago, the West Bengal Government de-
cided to open 5 spinning factory, but
the proposal has not Yet materialised.

Then comes the guestion of power-
loom. Government say that they are
helping the co-operative sector. But
what is the new situstion? A new tax
has been imposed on yarn. Each co-
operative powerloom factory has 18
looms. They are facing a serlous
crisis. If this tax on yarn iz imposed,
they are finished. They cannot run
their concerns. So if Government
want that the powerloom co-opera-
tives should run properly, this tax
ghould be withdrawn. T know the
hon. Minister may say that it is not
his concern to look into. But I will
tell him that he has also a responsi-
bllity for it. Why does he mot tell
the Finance Minister: Pleage do mot
impose tax on these powerloom co-
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operative’? This iy my humble sug-
gestion to the Industry Ministry.

There are other cases of small scale
factories dealing in plywood, rubber,
plastic, dry batteries, and silk printing
workers, They are not few. If the
‘Government want to really builq up
a feeder and smal] gcale industry in
our country, they must look into these
factors. Otherwise, we will have to
depend only on the mercy of the big
industrialists, foreign and indigenous,
Is it not time for the Ministry to look
into its past assurances, go into the
letter of the Industria] Policy Resolu-
tion and come forward with a policy
which will benefit the small and me-
dium-scale industrieg so tha; we may
have a strong industrial gector in the
country?

Before concluding, I would aiso
say something about the position in
West Bengal Sometime in Decem-
ber, there wag a regional conference
-of the FICCI held in Calcutta. There
it is very interesting to note that one
Shri S. Roy, of the Bengal National
Chamber, depicted how the industrial
position is getting weaker and weaker
in West Bengal in spite of its re-
sources and potentialities. He gave a
picture of the gradual disappearance
of registered factorieg in the State.
He mentioned that the number of re-
gistered factories in Bombay rose from
1949 in 1956 to 2688 in 1961; in West
Bengal on the contrary, the figure
came down from 1493 in 1936 to 1487
in 1961,

This is not all. Very recently there
was a meeting of industrialists in
West Bengal. There Shri Tarun Kanti
Ghosh, Minister of Industry in West
Bengal, expressed hi; great concern
and said that if the situation did not
improve, It the Bengalee youth, who
have got acumen and skill but no
financial resources to build up indus-
tries, are not helped, then the West
Bengal people will not say that the
Union Government is doing justice
to West Bengal. I know there is the
problem of unemployment, but by
giving financial help, technical educa-
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tion, training in know-how, and sup-
plying materials in time to young and
energetic amall and medium entrepre-
neurs, Government can change the
situation even now. 8o, it is my hum-~
ble appeal to the Minister of Indus-
try, through you, Sir, to look into the
problem of West Bengal, which is a
problem State, and the problems of
which have been further aggravated
by the influx of lakhg of refugees from
Past Pakistan_

Shri Bade (Khargone): They have
been sent to Madhya Pradesh.

Shri Dinen Bhattacharya: I know
they will be sent to Madhya Pradesh.
I know there is also a proposal to
start g factory in Orissa. But the
West Benga] people and the refugees
have been clamouring for the last 15
years for the building up of indus-
tries within the State of West Bengal
where they can work and where they
want to be economically rehabilitated.
I do not know how far the promise
and assurance to rehabilitate -sfugees
will materialise.

They are loudly saying that they
will start factories in Madhya Pradesh
and Orissa for the employment of re-
fugees. I know there was a proposal
to start a stee] factory with a phased
programme in Haldia or Dandaka-
ranya, but nothing has come out of it.

This Ministry has been giving loans
for the bullding up or for expansion
of some industries for the rehabilita-
tion of the refugees. Certain figures
are there some taxi co-operatives
have been opened, some loans have
been given here and there. That will
not do. Lakhs of unemployed youth
angd lakhg of refugees are there; they
want rehabilitation, they want work
It you start factories and provide
them with work, they will help our
country tp develop Its economy.
They are good, intelligent and ener-
getic Bengalees,

Mr. Deputy-Speaker: The
Member should close now.

how.



8937 Demands

Shri Dinen Bhattacharya:
close with one word, '

I will

‘ So, their talents are wasted. So,

it iy only a questiou of rchabilitation,

it is a question of utilising their

talents for the development of our

country. With this outlook, Gov-

te:nmem. must pay special attention
it.

If the Government want to send
those who have not been rehabili-
tated for the past 15 years and
those who are coming now to other
States, that will not solve the problem
and West Bengal people will not
accept it. There are hundreds of dis-
placed persong who have got their
relativas in West Bengal, ang they
want to gtay there. But they never
want to be a permanent burden and
liability on the Government. Only,
they want work ang shelter, and pro-
viding these things Government can
do real good to these lakhs of re-
fugees who have come here, being tor.
tured in East Pakistan,

Shri Ramachandra Ulaka (Kora-
put): Sir, before I rise to support
the demands for grants under the
control of the Ministry of Industry,
1 offer my hearty thanks to you for
glving me this chance to speak on this
occasion. The Ministry hag done

successfully quite a good job
during the year and its activi-
ties in all these years are most

commendable. Industria]l production,
ag Is evident from the reports has
increased from T-6 in 1961 to 8 per
cent in 1962 ang 89 per cent in 1963.
The production drive launched by
the national productivity council has
continued to give encouraging results
and industrialsts are taking large
interest...... (Interruptions.)

Dr. Ranen Sen: There is no quorum

Shri Harl Vishnu Kamath: Let us,

for a change, have quorum.

Mr, Deputy-Speaker: The Bell is
rung—now there is quorum;
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Shrl Ramachandra Ulaka: Industri-
alists are taking larger interest and
wholeheartedly apply  productivity
techniques for improving their com-
petitive position. The report shows
the number of licences issued during
the year 1962 was 1000 and odd; it
is only 976 in 1963, So the policy
adopted and the difficulties experien=-
ced in getting licences stand in the
way of progress, in the way of our
defence effortg also. So, I request
the Government to be liberal at least
.in ijssuing licences to the persons for
producing material for defence pur-
poses. Looking to the capacity of the
persons who make applications,
Government should issue licences so
that there will be more production
angd prices could come down. There
will be more cqmpetition in our ex-
ports also.

Small-scale and cottage industiries
are going to play a very important
part in our industrial development.
The developmen; of small-scale
industries are progressively acquir—
ing a prominent place in our deve-
lopmental activities. People are tak=-
ing initiative and small-scale indus-
tries are progressing well. The res-
ponsibility for the development of vil-
lage industries which is vested with
the Khadi Commission when discharg-
ed will help in relieving unemploy-
ment and under-employment in the
rural areas. We have got a very good
Chairman at present and he is a
very able and efficient gentleman.
He knows very well about the rural
economy, and he knows the prevail-
ing unemployment in the rural areas,
Still, 1 request him to take concrete
steps for the development of village
industries in the rura] areas.

Here, I will say something about
my State. Orissa, particulariy my
district, Koraput. Orissa is a very
backward State with regard to indus-
tries, when compared to other States
like Mpysore or Madras. I am not
complaining and 1 am not jealous
against the other States for the pros-



perity which they have attained at
present, but I request the Government
to take special stepg for the most
backward <:ates like Orissa.

In thig regard, I can say this much:
that the Government should allot
more funds for the underdeveloped
Stateg and see that the underdevelop-
ed States come up equally with the
developed States, What I see at
present is the tall man js becoming
taller and the short man is becoming
still shorter. 1 do not say that the
legs of the tall man should be cut off
in order to bring the tall man equal
to the height of the short man, but I
«can say that the short man should be
given proper facilitieg to grow and be-
come almost equa] in height to the tall
man. The object of my saying this is
that the underdeveloped States
should be given proper facilities and
more funds should be allotted to them
80 as {0 see that they develop and be-

" come almost equal with the developed
States.

In order to provide incentives and
encouragement to the panchayat
gamitis, to put forth their best efforts
and bring about all-round develop-
ment of the villages and to create &
healthy competition among the units,
the Orissa Government have intro-
duced a scheme of awarding prizes
annually for the panchayat samitis
on a competitive basis. Under the
scheme, the prize-win-
ning Panchayat Samiti will
be located with a panchayat indus-
¢ry, a small project, costing not less
than Rs. 1 crore. In a similar ‘way,
the prize-winning gram panchayat
will be given a small industry to be
located in the village, on a competi-
tive basis. This isa very good
scheme, but can we develop all these
areas in the rura] sector? I fear some
panchayat samitis and gram pancha-
yats will remain as it is due to their
inefficlency or otherwise, So, I suggest
that the Government should establish
at least one industrial project in each
and every panchayat samiti and one
small-scale industry in each gram

panchayat. Due to the limited re-
sources of the State Government,
Orissa cannot do this job. So, I re-
quest the Central Government to
allot' more funds for this purpose and
see that more panchayat samiti in-
dustries and small scale industries
are eslablished in the State of Orissa,

The Orissa Government is going to
rehabilitate a large number of East
Pakistan and Tibetan refugees in the
Koraput district and the Ganjam
district. We have no sufficient land
to distribute and engage’ these refu-
gees who will come in future. So, we
must give them some suitable jobs
and establish more industries in the
Koraput and Ganjam districts. In
this regard, I request the Govern-
ment also to allot additional funds to
the State Government and try to
establish as many industries as pos-
gible in the State of Orissa for the
refugees,

”,

Another point I would like to deal
with is with regard to the cement
factory. At present we have got one
cement factory in Orissa, and another
factory has been licensed near Hira-
kud during the year 1962-63. Pre-
viously there was a proposal to estab-
lish two cement factories in Koraput
district, but later on this proposal
was revised and the Government pro-
posed to establish one factory in
Koraput district. When I  asked
about the progress of this proposal in
my question on 13-3-1964, the hon.
Minister replied in answer to my
question that the cement factory

" scheme from the Koraput district has

been given up by the applicant. I do
not know the reason why the scheme
has been given up by the applicant.
But I request the Government not to
give up the scheme for ever but try
to establish at least ome cement fac-
tory in the public sector. The pro-
posal for the establishment of a new
cement factory at Birmitranur may
also be expedited By establishing
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these new cement factories, we will
not only provide suitable employ-
ment potential to the people of
Orissa, but the cement requirements
in our country will also be met by
the new cement factories.

Handloom industry is a very im-
portant cottage industry, in almost
all the States So, Government
should give sufficient encouragement
s0 as to give employment to lakhs of
weavers. The quality should be im-
proved in order to make handloom
products competitive in export,

Coming to handicrafts industry, our
bhandicrafts are very important. So,
hendicrafts industry in every State
ghould be developed.  Government
should organise more cooperative
societies in order to rehabilitate the
goldsmiths who are displaced due to
the Gold Control Order. The activi-
ties of the All India Handicrafts
Board in the sphere of development
of handicrafts are most commenda-
ble.

1 have seen some village industries
organised by the Khadi Commission
In my State lying almost idle Some
village industriegs which are fune-
tioning and doing a good job are not
encouraged by the Government. For
example, there is one village indus-
try—hand-made paper mill—in my
own village of Kalyansinghpur estab-
lished by the Khadi Commission. It
produces very good quality of paper,
but nobody is there to purchase it.
So, 1 would request the Government
to see that the village industries
which are 1ving idle are made to work
end to see that the industries which
are already functioning are encoura-
ged by the public and by the Gov-
ernment.

With these few words, 1 thank you
for giving me this opportunity to

Mr Deputy-Speaker: The hon.
Members may now move their cul

motions relating to the Demands

under the Ministry of Industry, sub-
ect to their being otherwise admis-

st oW §ww aww (ATl
& semy FT g

“fs. 3gm waTeT W F W
T F o0 ¥IY T SN FT & oy’
[fefes st soesi & wg=fwal
¥ il & wamrar (1))

“fr FaTr waATAG WY & WA
WAH Qoo &Y ¥ YT $T &Y w70’
AT-AT AWM F UFEEOr 4r
qraTiET £ arEwEwar (§)]
Shri S, M, Bamerjee (Kanpur): !

beg to move:

“That the demand under the
head Industries be reduced by
Rs. 100."

[Powerloom industry and ity difficul-
ties vis-a-vis the cotton textils
mills (9)). A

st 7w waw o & wEnT v

“fr gorTWd & wwela w A
900 ¥ &I F2Yar ®T &Y W'
[£27 setai &1 wEvEar ¥ €
nravaFar (qo)]
Shri 8, M. Banerjee: 1 beg to move:
*“That the demand under the
head other Revenue Expenditure
of the Ministry of Industry be
reduced by Rs, 100.”

{Delay in the presentation of the Re-—
port of the Powerloom Enquiry
Committee and the effect of the
same on the powerloom industry
(ani. .
Shri Dinen Bhattacharya; I beg to.

move:

. “That the demand under the
head Ministry of Industry be
reduced to Re. 1"

[Pailure to implement the Industrial

Policy Resolution (as).



“That the demand undey the
head Ministry of Industry be
reduced to Re, 1"

[Failure to give protection and en-
couragement to rural industries
(14)].

Shri Krishnapal Singh (Jalesar): 1
beg to move:

“That the demand under the
head Ministry of Industry be
reduced by Rs 100."

~
[Top heavy administration (15)].

Shri Dinen Bhattacharya: I beg to
move:

“That the demand under the
head Ministry of Industry be
reduced by Rs. 100."

‘Need to supply adequate quantity of
yarn to the handloom weavery of
Vest Bengal (16)].

“That the demand wundey the
head Ministry of Industry be
reduced by Rs 100"

[Need to give adequate financial help
to the silk printing industries of
West Bengal (17)].

“That the demand under the
head Ministry of Industry be
reduced by Ra 100."

[Need to give -protection to the small
scale belting factories of West
Bengal (18)].

™ “That the demand under the
head Ministry of Industry be
reduced by Rs. 100."

[Need to build more small scale and
big industries for the employment
of displaced persons from East
Pakistan (19)).

“That the demand undey the
head i of Industry be
reduced by Rs 100"

[Need to supply odequats row
materials to the small scale Engi-
neering industries (20)].

“That the demand under the
head Mi of Industry be
reduced by Rs 100."

[Need to give proper financial hely -
and marketing facilities to bram
metal cottage industries (21)].

Shri KErishnapal Singh: 1 beg

move:
“That the demand under the

head Industries be reduced by
Rs. 100."
[Unsatisfactory arrangements  for

development of small scale indues-
tries in rural greas (22)].

Mr. Deputy-Speaker: These cub
motions are now before the House.

Shri V, B. Gandhi (Bombay Cen-
tral South): Mr. Deputy-Speaker,
Sir, we all know that the scheme of
things today in this country is tha
the Industry Ministry is the guardian
Ministry for all industries, both large
and small. It is to this Ministry that
industries look up for help, for pro-
tection and for taking steps for their
growth and expansion. It is also the
policy of this Government that in-
dustries with large employment po-
tential should be particularly taken
care of and encouraged, and the Gov-
ernment should be all the more soli-
citous when employment of the self-
employed kind is concerned. I am
going to refer to one such industry—
the largest kind of self-employment
kind in this country....

Mr. Deputy-Speaker: He may com--
tinue tomorrow.




